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Petition(s) for Special Leave to Appeal (Civil)...... /2012
CC 3392/ 2012

(From the judgenent and order dated 17/08/2011 in WB No. 32456/ 1994

of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

ALl GARH MUSLI M UNI V. Petitioner(s)
VERSUS

HAR PRASAD & ORS. Respondent ( s)

I.A1 (Wth appln(s) for c/delay in filing SLP)

WTH S.L.P.(Q...CC NO. 2016 of 2013

l. (Wth appln(s) for c/delay in filing SLP and office report)

S. C...CC NO 9968 of 2013
I

Al
L. P.(
A1l (Wth appln(s) for c/delay in filing SLP and office report)

Date: 31/01/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA
For Petitioner(s) M. Ataf Ahned, Sr. Adv.
M. Intiaz Ahned, Adv.
M's. Naghma Intiaz, Adv.
For Ms. Equity Lex Associates, A OR
For Respondent (s) M. C. U Singh, Sr. Adv.
M. Praveen Jain,AOR
M. S. K Tyagi, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Li st on 14.02.2013
| (NARENDRA PRASAD) | | (RENUKA SADANA)
| COURT MASTER | | COURT MASTER



